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SIDYADHAR PANDEY & ORS. 

'IS 

UNION OF INDIA & ORB. 

For the applicants : None 
	 I 

AV 	 For the respondents: lr.fl.S.8anerjee, counsel 

He5rd on 	9.4.99 	 Order on : 9.4.91  

OR DE R 

S.N.lal].ick, \JC 

None appears for the petitionersin this 

anarjee, ido counsel appears for the respondents. In the said applica-

tion a prsyer .1as been, made for fixing a date of hesring o the OA. 

'ibepp1icatjon is pending sinOe 1996 and it is otheryjse ready for 

hearing. Let this OA be listed for hearing on 15.7,99, fIA therefore 

stdS disposed of. 
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